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No. A-12026/1/2018-ADMIN-I-Part(1)
Government of India

Ministry of Law and Justice

Department of Legal Affairs
++++

4th floor, Shastri Bhavan, New Delhi – 110001

Dated the 4th October, 2024
CIRCULAR

Subject: - Extension of closing date of receipt of applications for two posts of Library Information
Assistant on transfer on deputation basis in the Department of Legal Affairs, Ministry of
Law & Justice-reg.

++++

The undersigned is directed to refer to this Department’s Circular of even no. dated 08.07.2024

(copy attached) regarding applications for two posts of Library Information Assistant on transfer on

deputation basis in the Department of Legal Affairs, Ministry of Law & Justice. The last date for
submission of the application was 22.09.2024.

2. The matter has been examined and the last date for submission of applications has been

extended up to 01.11.2024.

3. This issues with the approval of Competent Authority.

( Ve S \ h a U a : \ \ oi a
Under Secretary to Government of India

Tel. 011-23383634

Copy to:-

1. All Ministries/Departments of Govt. of India

2. All the SectIons in Legislative Department/CAS/Lit. (HC)/Lit. (LC)/Law Commission/All Branch

Secretariats with request to circulate in their unit.
3. NIC Cell



F. No. A- 12026/1/2018-ADM IN-I- I’art( 1 )

Government of India
h'linistll" of Law’ and .Justicc

Del)al'trn ent of Legal Affairs
S: k S: +\ {: St

4th floor. Shastri Bhavan. New Delhi – 1 1000 1

Dated the 8111 Jujy. 2024
(' IR( -1 '1.Ali

Sub.icct: - I'-illiIIg up t)f t\\ t) pI>StS of I.ibrilr\' Inf(lrnr21til>n Assistant oil tr:lnsfcl' tIll
deputation basis in the Depal'tnlcnt of Legal Affairs, Ministry t)r Law &
Justice–regarding.

Department of Legal Affairs is in the process of aIling up two posts of Library
Int-onnation Assistant. a Group 'C’ Non-Gazetted (Non Milristerial) post in Level-6 of pay
matrix corresponding to the pre-revised PB-2 ( Rs.9.300-3+,800/-) with Grade pay of Rs

4200/- on transfer on deputation basis.

2. Eljgjble officers who fulfill tIle eljqjbility conditi011 mentioned in Annexure-1 and are

willing to be considered for the post ma)- forward their applications through proper chan11.'I ill
prescribed pI-ot'ornra given in Annexure-II \\'-ithin 30 days t’ronr the date of issue ot' tllc
tltl\'crtiscllr cilt in 1: in ploy nlcll t \ c\\ s a It>11g \\'it ]I tIle i r up-to-date ( R.'’. \ I)'\ R
I)L)>sict-.''l)ct'l'ot'nlance l{cpoII ot' last ll\'c } cars a11tt \ igilalrcc ckcart Ince ccI'tificatc.

3. Ot11ccrs who \'olunteer I'or Lhc post \\ iII Ilt)t be pcnrlillCLl to \\''ithdraw their nillrrcs liIICI

Applications received after the prescribed date n'ill not be considered.

q.yb~'-"
(V, S. Chauhtln )

Under Sccretar\' to Goverlrmc11t ol’ llld iiI

l-elepllonc – (J 1 1 -23383634

('Ol)\' tO:-

i

I

a
-)

All Ministries/Departments of Govt. of India.
All tIle Sections in Legislative Departlnent/CAS/Lit. (tIC)/’Lit. (LC)/Lau’
Commission/All Branch Sccrclal'iats with request to circulate in their unit.
NIC Cell
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ANNEX URE-1

1. Name of the post Library Information .-\ssistairt

General Central Service Group 'C’ Non-Gazetted
(Non Ministerial) in l_e\'ei 6 of pay matrix correspc>nclilrg

to the pre-re\’lsed P13-: (Rs.9.30(1-34.800/-1 \vith (il'ildc
pay ol- Rs. + loO/-

2. Number of \'acanc\' -Fu'o (Sklhjccl IO \ &trill’.it.'Il )

3 . Period of deputation PerIOd of dcputatiolr sllilll ordilral-iI)- be not excccclillg
three years

4. Eiigibility conditions BY transfer on deputation-
(a) Officers of the Central Government holctillg
analogous posts; (JR
(b) Officers holding posts ill the Lc\'et-4 ot- ba)
lrratrix corresponding to the pre-revised 1)13- 1

(Rs.5.200- 20.200 } \\'ith grade pa\' of Rs.2400'- \\ itIl
5 \ ears reuLll:lr s,':'\ icc ill that =ratIo: C-)1*),

[c} (-)fhccrs llt>1,iing posts in tile I.c\ cl-: L+l' IIa)

nlatri\ cl+l'l'espo II JIng tt) tIle pre-rc\iscd I)Ii- I
(Rs.5200-20200) \\ ith grade pay of Rs. 1 900;- \\ itIl
8 years regular ser\ ice in that grade.

5. Place of Posting The place of posting is Ne\\- Delhi/Mumbai. l-lo\\-e\'cr.
the post carries the liability to serve any pall of India,
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NaIlle
Date of B irth

Educational Qualifications
and special qualificaiion if any.
Present Post held and place of posting
Present Pay and level of pay matrix
Date of regular appointment
Brief of service particulars
\\'’llether SC./ST.-'C)BC

Date of return fI-OtU last !)cputat ion
Relnarl<s. i f an\

4

5

6

7

8

9

] Ci.

Place
Date:

Signature of the applicant

To be filled by the forwarding Authority

FIle particulars furnished above ha\'e been \-el'ined and found to be correct. It is certified that
SII. is ctear frollr \'jgjlance angIe and no

ma}or,'’nri nor penalties have been ilnposcd OII Irilrr durillg last lt; }'ears. I-lis ACR/AIJ.'\ I{ tIlt- last
tl\'c \'e,Irs are also enclosed.

Date :

Place

Signature of the forwarding Authorit}

( \anle & DcsiglriILit>II I

Ot'tlce Address & -1-ci. \LI


